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State of Raj asthan Appel I ant (s)
Ver sus
Teg Bahadur & Os. Respondent (s)

Dat ed: 23/03/2004: This appeal was called on for hearing today.
CORAM

HON BLE MR JUSTI CE Y. K SABHARWAL
HON BLE MR, JUSTI CE S.B. SI NHA

For Appellant (s)M. Sandhya Goswam , Adv.

For Respondent (s)M. Sushil K.  Jain, Adv.

UPON hearing counsel, the Court made the follow ng
ORDER

In the interest of justice, appellant is granted four weeks tine to file the additional

nts. The case is adjourned.

(S. Thapar) (V.P. Tyagi)
PS to RegistrarCourt Master
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